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F.No../34/2018-2023/NALSA

Dated: 02.01.2024
To

The Member Secretary,
All the State Legal Services Authorities

Sub: National Lok Adalat Schedule — 2024.
Madam/Sir,

The National Lok Adalats across the country are organized as per the provisions of the
Legal Services Authoritics Act, 1987 read with National Legal Services Authority (Lok Adalats)
Regulations, 2009 in the Courts and Tribunals.

2. It has been the practice to conduct 4 National Lok Adalats in a year. Outcome of the
National Lok Adalats organised during the years 2021, 2022 and 2023 has been encouraging
with respect to pending and pre-litigation cases. The statistical figures of the cases disposed of
in the National Lok Adalats held in last three years is as under:

- e e dla Pre-litigation Cases ~ Pending Cases T'ﬂ)tal Cases
———__ | Adalatsheld | disposedof | _disposed of | disposed of |
U e S R e 72.06lacs | 5582 lacs | 127.88 lacs
o R AR Sl Gy 310.05lacs | 109.111lacs | _419.26 lacs

2023 4 673.78 lacs . 136.5_2“”1‘%_3_’ 810.30 lacs

3 Approved schedule of the National Lok Adalats in the year 2024 is as under:
1 National Lok Adalat | 09032024

f P National Lok Adalat 1 ~ 11/05/2024

3" National Lok Adalat ; . 14/09/2024

4" National Lok Adalat 14/12/2024
4, The framework to conduct the National Lok Adalat wil] be as under:
L The cases may be referred as per the procedure preseribed in the said Act and

Regulations, and necessary direetions be issued 10 all concerned to conduct pre-
lok Adalat or pre-conciliation sittings before the scheduled date of National Lok

Adalat, so that the opportunities for negotiations may be offered to the parties to
arrive at a compromise or settlement;
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